Regarding need to expedite approval of Kakinada Coastal Erosion Mitigation
Project in Andhra Pradesh-Laid

SHRI TANGELLA UDAY SRINIVAS (KAKINADA): I would like to bring to the urgent
attention of the Ministry of Home Affairs the alarming and ongoing crisis of coastal
erosion in Kakinada, East Godavari district of Andhra Pradesh. According to the
National Centre for Coastal Research, over 52.8% of Kakinada?s coastline is facing
severe erosion?the highest in the state. In just five villages?Nemam, Komarigiri,
Aminabad, Uppada, and Subbampeta?over 650 acres of land and more than 1,000
houses have been lost to the sea since independence. This has deeply impacted
fishermen, farmers, and weavers, including those who produce the world-
renowned Uppada Jamdani sarees. Their homes, livelihoods, and heritage are at
stake. Temporary fixes like seawalls and geo-bags have failed to provide lasting
solutions. In response, the Kakinada Coastal Erosion Mitigation Project has been
proposed by the Andhra Pradesh State Disaster Management Authority, in
collaboration with NCCR. The project?worth ¥323 crore?offers a scientifically
grounded, long-term strategy, including tetrapod seawalls, groynes, and beach
nourishment, with a proven 23% internal rate of return. I urge the Ministry of
Home Affairs to expedite the approval of this project pending with the National
Disaster Management Authority, and ensure immediate implementation to
safeguard the lives, livelihoods, and heritage of coastal communities in Kakinada.
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The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs

The Lok Sabha re-assembled at Fourteen of the Clock.
(Shri Krishna Prasad Tenneti in the Chair)

? (cgaym)

AT F9TUfa: U, g gt @i ds 18y |

? (cgaym)

HON. CHAIRPERSON: Kindly be seated.

? (Interruptions)

HON. CHAIRPERSON: Kindly be seated. Today, there is a discussion on a very
important matter.

? (Interruptions)

HON. CHAIRPERSON: Hon. Members, today, there is a discussion on a very
important matter.

? (Interruptions)
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At this stage, Shri Abhay Kumar Sinha, Dr. Amar Singh, Sushri Sayani Ghosh and some
other hon. Members came and stood on the floor near the Table.

? (aaYr)

HON. CHAIRPERSON: It is a very, very important matter which relates to the
Scheduled Tribes of Goa.

? (Interruptions)
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HON. CHAIRPERSON: I request you all to kindly go back and be seated. Let there
be a discussion on the STs of Goa.

? (Interruptions)

HON. CHAIRPERSON: I am requesting you to go back to your seats. In the last two
days, we have lost precious time.

? (Interruptions)

HON. CHAIRPERSON: Kindly go back and be seated. We have already lost very
precious time in the last two days.

? (Interruptions)

HON. CHAIRPERSON: As you all know, today, there is a discussion on a very
important Bill which is with respect to the STs of Goa.

? (Interruptions)
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Kindly allow the Bill to be discussed.



? (Interruptions)

AT 9l : AT 95, T8 9@l 9ol | We have already told you that you

cannot bring placards in the House.
? (Interruptions)

HON. CHAIRPERSON: You cannot bring placards in the House like this. Kindly be
seated.

? (Interruptions)
HON. CHAIRPERSON: I am requesting all of you to be seated.
? (Interruptions)

HON. CHAIRPERSON: I am once again requesting you to be seated. This is a very,
very important Bill. Please be seated.

? (Interruptions)

HON. CHAIRPERSON: In spite of my repeated requests, it seems that you do not
want any discussion on the STs of Goa. It is very unfortunate.

? (Interruptions)

HON. CHAIRPERSON: It is very, very unfortunate that you do not want any
discussion on the STs of Goa.

? (Interruptions)
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14.03 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, July 24, 2025/Sravana 2, 1947 (Saka).
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** Introduced with the recommendation of the President.



